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ISH. SANJEEV KUMAR Petition U/s 34 offOMP 0.03.202/01.10.2024 [1281 53
IAGGARWAL, DISTRICT]| |Arbitration Act, 1996 [COMM- il
WUDGE (COMMERCIAL 4/2021
ICOURT)-01
[Suit for Recovery ICS COMM-{25.03.202(03.10.2024 923 15 2
948/2022 |2
[Petition U/s 34 offOMP 30.03.202(04.10.2024 [1284 56 3
|Arbitration Act, 1996 [COMM- It
5/2021
Petition U/s 34 offOMP 06.11.202 07.10.2024 336 59 it
|Arbitration Act, 1996 [COMM-
171/2023
ISuit for Recovery ICS COMM-30.10.202(09.10.2024 [1075 2
k431/2021 |
ISuit for Recovery ICS COMM-09.03.202[14.10.2024  [1315 4 2
870/2021 |t
ISuit for Recovery ICS COMM-30.09.202[15.10.2024 [746 25 2
2272/2022 [2
ISuit for Recovery ICS COMM-[28.10.202(19.10.2024 [1087 43
KH393/2021 |t
ISuit for Recovery ICS COMM-{06.10.20221.10.2024  [746 25 2
2289/2022 |2
ISuit for Recovery ICS COMM-07.07.202[29.10.2024 [845 1
1665/2022 [2
2 [SH. RAJESH KUMARICENTRAL [CS(COMM)/ 2847/2019 [05-12- 01-10-2024 [1762 7 N
IGOEL, DISTRICT] 2019
WUDGE (COMMERCIAL
ICOURT)-02
ICS (COMM)/ 219/2021 [08-09- [03-10-2024 [1121 o N
2021
ICS (COMM)/ 05/2024 02-01- 04-10-2024 [276 I8 INIL
2024
ICS (COMM)/ 2659/2022 [12-12- 07-10-2024 [665 24 INIL
2022
ICS (COMM)/ 687/2023 [25-04-  |08-10-2024 [532 10 INIL
2023
ICS (COMM)/ 922/2022 [22-03-  [18-10-2024 [941 14 INIL
2022
IOMP (COMM.)/ 115/2019  [16-11-201921-10-2024 [1801 23 i
IOMP (COMM.)/ 88/2022 02-07-  [22-10-2024 [843 17 i
2022




ISH ILLA RAWAT, [Suit for Recovery ICS COMM]|14.10.202 [03.10.2024 [723 1 13
IDISTRICT JUDGE] 2338/22 2
(COMMERCIAL
ICOURT)-03
[EXECUTION [EX 12.04.202 [1.10.24 172 il o
142/2024 4
IARBITRATION OMP 1128.03.202/09.10.2024 |195 il o
COMM 7
266/2024
ISuit for Recovery KW77/2021  [10.02.202/09.10.2024 [1339 1 4
il
ISH. ANIL KUMARICENTRAL [RECOVERY S 06-04-  |04-10-2024 [2008 DAYS |22 DAYS INIL
ISISODIA DISTRICT (COMM)/41[2019
WUDGE (COMMERCIAL 8/2019
ICOURT)
IRECOVERY ICS 22-11- 07-10-2024 [320 DAYS [17 DAYS INIL
(COMM)/15 [2023
12/2023
IRECOVERY ICS 01-04- 08-10-2024 [556 DAYS [13 DAYS INIL
(COMM)/57[2023
8/2023
IRECOVERY ICS 21-12- 22-10-2024 [1401 DAYS [26 DAYS INIL
(COMM)/182020
61/2020
[SH. MANOJ KUMAR! 05 ICS 01-12- 04-10-2024 (1038 DAYS [8 DAYS INIL
IDISTRICT JUDGE| (COMM)/50[2021
(COMMERCIAL I57/2021
ICOURT)-05
1305 S 20-09-  [08-10-2024 |384 DAYS [7 DAYS INIL
(COMM)/12 2023
l52/2023
1305 ICS 18-02- 09-10-2024 [964 DAYS |6 DAYS INIL
(COMM)/63[2022
13/2022
05 ICS 13-05- 16-10-2024 (887 DAYS [7 DAYS INIL
(COMM)/12 [2022
ko/2022
1305 IOMP [13-03- 22-10-2024 [589 DAYS [7DAYS INIL
(COMM.)/3 [2023
6/2023
1305 OMP 131-10- 23-10-2024 [2187 DAYS |8 DAYS INIL
(COMM.)/5 2018
8/2020
1305 ICS 03-06- 29-10-2024 |516 DAYS [y DAYS INIL
(COMM)/14 [2022
64/2022
ISH. NIKHIL CHOPRA, IRECOVERY ICS 25-05- 09-10-2024 [2329 DAYS [8 DAYS INIL
[DJ COMM-06 TIS HAZRI| IDJ/1716/20 [2018
ICOURT CENTRAL 18
[IDELHI
IRECOVERY ICS 21-09- 15-10-2024 [755 DAYS [15 DAYS INIL
(COMM)/22[2022
19/2022
IRECOVERY ICS 01-12- 14-10-2024 [683 DAYS [SAME DAY [NIL
(COMM)/25[2022
97/2022
IRECOVERY ICS 06-12- 29-10-2024 [693 DAYS [SAME DAY [NIL
(COMM)/26[2022
k2/2022
ISH. MUKESH KUMARCENTRAL ICS(COMM) [29.07.202[25.10.2024 [1124 2] o
IGUPTA, DISTRICT] 2548/2021 [t
WUDGE, COMMERCIAL
ICOURT-07




8 ISH. GORAKH NATH|CENTRAL RECOVERY ICS-669/20 [20.02.202/01.10.2024 [1685 168
[PANDEY, DISTRICT] o
WUDGE, COMMERCIAL
ICOURT
IARBITRATION ANDOMP 09.06.202/04.10.2024 848 20
ICONCILIATION ACT|(COMM)/82f2
22
IRECOVERY ICS-1254/23 [20.09.202/07.10.2024 [383 125
IRECOVERY ICS-1431/23 [30.10.202/08.10.2024 [344 135
IRECOVERY ICS-15/24  [03.10.202[14.10.2024 [285 77
1
IRECOVERY ICS-293/24 [26.02.202[18.10.2024 [235 ]
71
IARBITRATION ANDIOMP 06.03.202[19.10.2024 [593 6
ICONCILIATION ACT|(COMM)/35(3
23
[RECOVERY ICS-433/23 [13.03.202[26.10.2024 [593 37
9 [SH. DEEPAK GARG,CENTRAL [CS ICS 18/01/20 [18/01/2021 [1367
IDISTRICT JUDGE), (COMM)/21[21
ICOMMERCIAL COURT- 0/2021
09
ICS CS 02/11/21 [02/11/21 1330
(COMM)/49
2/2021
ICS CS 19/02/20 [19/02/2020 J1700
(COMM)/65[20
/2020
ICS CS 23/02/20 [23/02/2023 [611
(COMM)/33[23
3/2023
ICS CS 27/03/20 [27/03/2024 [194
(COMM)/40[24
8/2024
ICS CS 24/05/20 [24/05/2023 498
(COMM)/84f23
/2023
ICS CS 18/06/20 [18/06/2021 f1201
(COMM)/18[21
69/2021
ICS ICS 19/10/20 [19/10/2022 [721
(COMM)/23[22
[71/2022
o [|SH. AJAY PANDEY,CENTRAL [NIL
IDISTRICT JUDGE),
ICOMMERCIAL COURT
n1  |SH. S.S RATHI,/CENTRAL NIL
IDISTRICT JUDGE),
ICOMMERCIAL COURT
12 |[SH. RAVINDER BEDL/CENTRAL [NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT
13 [SH. M.K NAGPAL,CENTRAL |NIL
IDISTRICT JUDGE),
ICOMMERCIAL COURT
14 |SH. DINESH BHATT , DJWEST INIL

(COMMERCIAL
ICOURT)-01




[i5

IMALHOTRA, DISTRICT]|
WUDGE (COMMERCIAL
ICOURT)-02

IMS. HEMANIWEST

INIL

16

IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-03

ISH. DIG VIJAY SINGH,WEST

INIL

7

IDISTRICT JUDGE|
(COMMERCIAL COURT)

[SH. SANJAY JINDAL,WEST

INIL

18

IDISTRICT JUDGE]
(COMMERCIAL COURT)

ISH. AJAY GUPTA,WEST

ICS (COMM)

612/2024

19-07-
2024

01-10-2024

74

ICS (COMM)

711/2024

21-08-
2024

[24-10-2024

64

9

IMALHOTRA, DISTRICT
HUDGE (COMMERCIAL
ICOURT)

[SH. NARESH KUMARWEST

INIL

20

ISH. ANURAG SAIN,

(COMMERCIAL
ICOURT)-01

INEW

IDISTRICT JUDGEDELHI

INIL

|21

ISH. VIDYA PRAKASH,

(COMMERCIAL COURT)

INEW

IDISTRICT JUDGEDELHI

INIL

ISH. VINEETA GOYAL,

(COMMERCIAL
ICOURT)-03

INEW

IDISTRICT JUDGEDELHI

INIL

23

IMS. SAVITA RAO,|
IDISTRICT
HUDGE(COMMERCIAL
ICOURT)

ISOUTH

INIL

24

25 [SH. SANDEEP YADAV

ISHUKLA BHARDWAJ,
IDISTRICT
HUDGE(COMMERCIAL
ICOURT)

IMS. ANURADHASOUTH

INIL

SOUTH

INIL

26

INGH, DISTRICT]
HUDGE (COMMERCIAL)

H. SANJEEV KUMARSOUTH

INIL

27

ISHARMA,  DISTRICT]
DUDGE(COMMERCIAL
ICOURT)

ISH. LOKESH KUMARSOUTH

INIL

28

[SH. LAL SINGH,|
IDISTRICT JUDGE

ISOUTH-
[EAST

ICS (COMM)

937/2023

09-10-
2023

19-10-2024

376

ICS (COMM)

900/2023

03-10-
2023

26-10-2024

89

29

IMS. NEELAM SINGH,|
IDISSTRICT JUDGE

ISOUTH-
[EAST

ICommerical
ICases

S
(COMM)/74
/2022

28/07/22

01/10/24

796

ICS
(COMM)/93
2/2023

07/10/23

01/10/24

1360

IcS
(COMM)/30]
0/2024

22/04/24

01/10/24

162




cs
(COMM)/39
/2024

20/05/24

21/10/24

154

]
(COMM)/28
Kuo/2024

03/07/24

26/10/24

115

ICS/COMM/
993/2022

08/06/22

[23/10/24

868

10

ICS/COMM/
718/2023

26/07/23

23/10/24

455

30 [SH. AJAY KUMAR JAIN

ISOUTH-
[EAST

INIL

31

IBALIGA

IMS. ANU GROVERSOUTH-

[EAST

ICommerical
[Cases

56

16

19

57

132

[SH. BHUPESH KUMAR

ISOUTH-
I[EAST

INIL

33

IMS. NEERA|
IBHARTHOKE, DISTRICT]
HUDGE(COMMERCIAL
ICOURT)

ISOUTH-
IEAST

INIL

34

[MS. NIRJA BHATIA, LD/
DISTRICT JUDGH
(COMMERCIAL
ICOURT-07)DIGITAL,
ISOUTH-EAST,  SAKET
COURT

ISOUTH-
IEAST

INIL

35

SH. RAJ
[TRIPATHI,  DISTRICT]|
WUDGE(COMMERCIAL
ICOURT)

KUMARISOUTH-

[EAST

INIL

136

ISH. PITAMBER DUTT),
[DISTRICT JUDGE|
(COMMERCIAL COURT)

[EAST

INIL

37

IMS. RUBY ALKA|
IGUPTA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)

IEAST

INIL

38

IMALHOTRA, DISTRICT]
UUDGE
(COMMERCIAL)-01

ISH. SANJEEV KUMARNORTH-

IEAST

INIL

39

IGARG, DISTRICT
WUDGE, COMMERCIAL
ICOURT-01

[SH. BRIJESH KUMARSHAHDARA|

INIL

IMS. KIRAN BANSAL,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

ISHAHDARA|

INIL

la1

ISH. SANJAY SHARMA-
I, DISTRICT JUDGE,
ICOMMERCIAL COURT

ISHAHDARA|

IN'

=

L

[MATTO DJ (COMM-04)

[SH. PAWAN KUMARSHAHDARA|

INIL




7

43 [MS. PREETI AGARWAINORTH- |NIL
IGUPTA, DISTRICTWEST
WUDGE, (COMMERCIAL
ICOURT)
44 [SH.VINOD YADAV INORTH-  [NIL
WEST
lu5 |SH. AMIT KUMAR,NORTH  |NIL
[DISTRICT JUDGE,|
ICOMMERCIAL COURT
46 |SH. UMED SINGH,[NORTH INIL
IDISTRICT JUDGE]
(COMMERCIAL)
47 |SH. PANKAJ GUPTA,SOUTH ICOMMERCIAL SUIT|ICS COMM./01.05.202 |04.10.2024 [522 INIL INIL
[DISTRICT JUDGEWEST 220/2023 [3
(COMMERCIAL)
ICOMMERCIAL SUITICS COMM.[29.05.202[16.10.2024 506 INIL INIL
259/2024 3
ICOMMERCIAL SUIT|ICS COMM.|23.02.202[19.10.2024 [239 INTL INIL
05/2024 4
ICOMMERCIAL SUIT|ICS COMM.[11.09.2019[22.10.2024 [1868 INIL il
[144/2019
IARBITRATION U/S[OMP 14.08.202 [24.10.2024 (71 INIL INIL
34 ICOMM 21
19/2024
48 |SH. VIKAS DHULL,SOUTH ICommercial Suit CS 03-03-  [15-10-2024 [592 18 INIL
IDISTRICT JUDGE,WEST (COMM)/ [2023
ICOMMERCIAL COURT. 110/2023
ICommercial Suit CS 25-04-  [21-10-2024 [179 7 i
(COMM)/ [2024
[233/2024
K49 [SH. AMIT BANSAL,SOUTH INIL
IDISTRICT JUDGE,WEST
ICOMMERCIAL COURT-
03
50 |SH. RAKESH PANDIT,SOUTH ICS(COMM) 185/2022  [18.04.202[08.10.2024 904 DAYS [11 DAYS 2
IDISTRICT JUDGE,WEST 2
ICOMMERCIAL COURT-
04
ICS(COMM) 15/2024 14.10.202 [14.10.2024 [280 DAYS [18 DAYS it
21
ICS(COMM) K39/2023 [20.09.202[15.10.2024 [391 DAYS [20 DAYS i
B3
ICS(COMM) 60/2021  [15.02.202 [18.10.2024 [1341 DAYS [24 DAYS it
il
ICS(COMM) 09/2024  [01.04.20226.10.2024 [208 DAYS [10 DAYS I




	Three Adjournment

